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IN THE CENTRAL ADMINISTRATIVE

1 TRIBUNAL ADDITIONAL BENCH,
BANGALORE
'
ORDER SHEET
( . C -Application No of 198‘?
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Learned counsel for the
petitioner has filed a memo
praying for permission to with-
draw this petition.
Permissi on sought for is
granted,

Contempt petition is
J rejected as withdrswn by the

petitioner at the admissi on

stage,
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